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LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)
Tuesday, 07 August 2018 / 16 Shraavan 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
The Chair stated that he had not allowed any notices under Rule-54 (Calling Attention) and
requested the Members to not argue about the fate of their notices.

Statements by Ministers :
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister informed the House about the cabinet
decision on :
I.  Enhancement of MLA LAD fund from Rupees Four Crores to Rupees Ten Crores per
year for each Member.
II.  Setting up of fifteen Academies of various languages

Sh. Satyendra Jain, Hon’ble Minister of Urban Development and Health informed that:
I The process for amendment of guidelines for MLA LAD fund was simplified and it
would require the approval of the Minister of Urban Development only.

IL. Grant of financial assistance to AIDS patients
Sh. Rajendra Pal Gautam, Hon’ble Minister of Social Welfare informed that:
L. Relaxation of upper age limit of disability pension beyond 60 years of age.
IL. Financial assistance to orphans staying with their grandparents.

Directions of the Chair regarding Notices of Questions:

The Chair directed that the Hon’ble Members should adhere to the provisions of the Rules
regarding admissibility of questions so that they are not disallowed. He asked them to ensure
that the questions pertain to a single subject of one department and that they are not
excessively lengthy. He also informed that if necessary, the Assembly Secretariat would edit
the questions so that they confirm to the Rules.

Question Hour :

Starred Questions No. 23 was asked. Shri Saurabh Bharadwaj and other members complained
that the replies received from the Urban Development Department were incomplete and
misleading.

Shri Satyendra Jain, Hon’ble Minister of UD stated that in spite of his directions, the officers
were not providing proper replies. He also informed that the Municipal Commissioners were
not attending the meetings which he had called for discussing the replies.

Starred Questions No. 23, 25 to 28 & 30 were asked and replied to.

Replies to Starred Questions No.21, 22, 32 to 36, 39 & 40 (Except Starred Question No. 24,
29, 31, 37 & 38 (pertaining to Urban Development Department) and Un-Starred Questions No.
67 to 137 (Except Unstarred Question No.71, 75 to 79, 82 to 84, 88, 90 to 94, 96 to 98, 100,
132 & 133 (pertaining to Development Department) were placed on the table.

Sh. Nitin Tyagi drew the attention of the House towards the alleged manhandling of MCD
officials by political workers of BJP and refusal of the police authorities to take action. The
Chair asked him to submit his complaint in writing.
Special Mention(Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair:

1. Sh. Gulab Singh (Minister of Transport intervened)

2. Sh. Sandeep Kumar

3. Sh. Vijender Garg

4. Sh. Vijender Gupta
Members of ruling party objected to certain remarks of Shri VIjender Gupta.
Uproar in the House continued.
Member of BJP raised slogans and refused to resume their seat in spite of the Chair’s
directions.
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(3.39 PM) The Chair named Sh. Vijender Gupta, Hon’ble Leader of Opposition for his
indecorous behaviour.
As the Members refused to withdraw voluntarily, the Chair directed the Marshalls to escort
him out.
(3.40 PM) Sh. Om Prakash Sharma & Sh. Jagdish Pradhan walked out in protest.
5. Sh. Shiv Charan Goel
6. Sh. S.K. Bagga
7. Sh. Girish Soni
8. Sh. Praveen Kumar
9. Sh. Rajesh Rishi
(3.50 PM) Shri Om Prakash Sharma returned to his seat.
10. Sh. Om Prakash Sharma
11. Sh. Anil Kumar Bajpai
12. Sh. Naresh Yadav
13. Ms. Alka Lamba
The Chair adjourned the House upto 4:30 PM for tea-break.

House reassembled.
Hon’ble Speaker in-Chair.

The Chair greeted Sh. Madan Lal, Hon’ble Member on his Birthday.

The Chair informed Members of the House about the ceremony to be held in the Assembly
Hall, Legislative Assembly Complex, Old Sectt. to unveil the portrait of Dr. APJ Abdul
Kalam, former President of India & Sh. Lal Bahadur Shastri, former Prime Minister of India &
freedom fighter on the 10 August, 2018 at 11:00 AM.

Short Duration Discussion (Rule-55) :

Sh. Adarsh Shastri initiated short duration discussion on ‘Supreme Court Judgment on
powers of elected Govt. of Delhi’.

The following Members participated in the Discussion :

Sh. Sanjeev Jha

Sh. Pankaj Pushkar

Sh. Somnath Bharti

Sh. Madan Lal

Sh. Jagdish Pradhan

. Ms. Alka Lamba

The Chair stated that the discussion would continue on 08 August 2018.

R e

Adoption of Report :

Sh. Shiv Charan Goel moved the following Motion :

“That this House agrees with the Fourth Report of the Private Members’ Bills &
Resolutions Committee presented to the House on 06 August 2018”.

The Motion was put to vote and adopted by voice-vote.

Directions of the Chair referring matter to Committee of Privileges:

The Chair directed that the matter of non-receipt of replies to Starred & Unstarred Questions
listed for 07 August 2018 pertaining to Urban Development Department stood referred to the
Committee of Privileges as per his earlier directions.

He also asked the Minister of Urban Development to provide his comments in writing about
his discussions with the concerned officers regarding these questions by 10 August 2018.

The Chair adjourned the House upto 2.00 PM on Wednesday, 08 August 2018.

C. Velmurugan

07™ August, 2018 Secretary
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